
Regional Office (City) 

Rajasthan State Pollution Control Board ,j;.·LiFE 
~•;1 Life?tyle for ·., -· Y; ,. \{/,I Environment · 8/263, Malviya Nagar, Jaipur 

Phone: 0141-4068311.e-mail:ro.cityjaipur@gmail.com 

E-mail 
RPCB/ROJP(C)/NGT-OA-25-2025/516 

The Registrar, 

Hon'ble NGT, 

Central Zone Bench, 

Bhopal. 

E-mail: ngtczbbho-mp@gov.in, 

Date: 02.08.2025 · 

Sub: - Report of Joint Committee Constituted in O.A. No. 25/2025 (CZ) in the 

matter ofRajendra Tiwari Vs Union of India & Ors. 

Ref: - Hon'ble NGT order dated 06.03.2025. 

Sir 
' 

With reference to above subject matter, please find enclosed Report of Joint 

Committee Constituted in O.A. No. 25/2025 (CZ) in the matter of Rajendra Tiwari 

Vs Union of India:& O!·s., for kind perusal please. 

Encl: - As above 

Y~ cerely 

(Vivek Goel) 
Nodal Officer Cum 

Regio·nal Officer 
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Report of Joint Committee Constituted by Hon'ble NGT Central Zon_e 

Bench Bhopal, In the matter of 
Rajendra Tiwari V/s Union of India & Ors. 

OA No. 25/2025 (CZ) 

1. Applicant :- Rajendra Tiwari 

2. Respondents:- There are 14 Respondents 

3. Background:-

The Applicant, Shri Rajendra Tiwari, filed the present Original Application 

before the Hon'ble National Green Tribunal, Central Zone Bench, Bh~pal, 

alleging encroachment, illegal construction of a commercial nature, and non­

forest activities being carried out on reserved forest land situated in Khasra 

No. 252, Village Bassi Sitarampura, Jaipur. The petition seeks stoppage of 

illegal, non-forest activities & on.,.going construction activities and removal 

of encroachment, and demolition of illegal directives construction. 

4. Holi'ble NGT (Central Zone Bench) order dated 06.03.2025: 

The Hon'ble Tribunal, vide its order dated 06.03.2025, constituted a Joint 
Committee to ascertain the factual position and directed as follows: 

"6. We deem it just and proper to call a report on the matter in issue, in present 
application, from a Joint Committee consisting of 

(i) One Representative from the Addi. Chief Secretary, Forest and Wildlife, 

Govt. of Rajas than (Rajas than) 

(ii) One Representative from the Principal Chief Conservator of Rajas than, 
Govt. of Rajas than (Rajas than.) 

(iiz) One Representative from the Rajasthan State Pollution Control 

Board, (Rajasthan) 

7. The Committee is directed to visit the site and submit the factual and action 

taken report within six weeks. The State PCB will be the nodal agency for 
coordination and logistic support." 



5. Constitution of Joint Committee: 

In compliance of the Hon 'ble NGT order dated 06.03.2025 , following individual 

have been nominated as a member of joint committee-

1. Sh. V . . Ketan Kumar IFS, Deputy Conservator of Forests, Jaip1:1r. 

(Representative from the Addi. Chief Secretary, Forest and Environment, 

Govt. of Rajasthan) 
2. Sh. Vijaypal Singh, Deputy Conservator of Forests (Wildlife) Zoo, Jaipur 

(~rincipal Chief Conservator of Forest (HoFF), Govt. of Rajasthan) 

3. Sh. Vivek Goel , Regional Officer, RSPCB, Jaipur (City). 

(Representative of Rajasthan State Pollution Control Board) 

6. Joint Committee Site Visit Report: 

In the matter of Original Application No. 25/2025 (CZ) Rajendra Tiwari Vs 

Union of India & Ors., Hon'ble NGT has constituted a joint committee and 

directed to visit the site and submit the factual and action taken report vide order 

dated 06.03.2025. · In compliance of aforesaid Hon'ble NGT order, the site 

inspection conducted on 01.08.2025 by the following joint committee members: 

1. Sh. V. Ketan Kumar IFS, Deputy Conservator of Forests, Jaipur. 

2. Sh. Vijaypal Singh, Deputy Conservator of Forests (Wildlife) Zoo, Jaipur. 

3. Sh. Vivek Goel, Regional Officer, RSPCB ,. Jaipur (City). 

Observations of Joint Committee are as follows: 

• Location Details: The site under consideration, Khasra No. 252 of Village 

Bassi Sitarampura is located near Pita! Chauraha, Mukharjee Colony, 

Shastri Nagar Road, Bani Park, Jaipur 

(Coordinates: 26.93336°N, 75.79767°E) 

• On-Site Findings: Two buildings were found to be under construction. 

• Building 1: As per rough estimation plot size is about 25 ft x 50 

ft, which is constructed basement, ground floor, first floor and 

second floor, while no roof is casted on third floor. 
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• Building 2: As per rough estimation plot size is about 40 ft x 50 

ft, which is constructed basemerH, ground floor, first floor and 

second floor. 

• Adjacent landmarks: An 80-feet wide road in front of site, and a cenotaph 

( chhatri), goshala ( cow shelter), crematorium located behind the site. 

• Photographs taken during the site visit are attached as Annex-I. 

7. RSPCB Observation - No Consent Required under Water and · Air 

(Prevention and Control of Pollution) Acts-

• Based on the physical inspection conducted during the joint site visit, the 

total built-up area of both buildings was found to be well below 2500 

square meters. Therefore, in accordance with the prevailing categorization 

norms of the Rajasthan State Pollution Control Board (RSPCB), such 

constructions do not require prior Consent to Establish (CTE) or Consent 

to Operate (CTO) under the provisions of the Water (Prevention and 

Control of Pollution) Act, 1974, and the Air (Prevention and Control of 
Pollution) Act, 1981 . 

8. Action Taken by Forest Department-

► A site survey of Khasra No. 252, forest land located in village Bassi 

Sitarampura, Tehsil Jaipur, was conducted by the Settlement Department, 

Jaipur team using a DGPS machine in the presence of a joint team from the 

Forest and Revenue Departments on 24th April 2025 and 25th April 2025. 

► The Settlement Officer, Jaipur, vide its let~er No. 2268 dated 05.05.2025, 

informed that due to the non-availability of the Momiya sheet of the said 

Khasra number from the Tehsildar, Jaipur, the superimposition work was 

carried out on the digital map certified by the Patwari. 

► 

► 

The superimposed map and rep011 prepared by the technical team were to 

be approved, and a date for demarcation was to be fixed. For this purpose~ 

a certified copy of the approved map was to be sent. Accordingly, the 

Settlement Officer, Jaipur, sent a letter to the Tehsildar, Jaipur, vide 

reference No. 14994558 dated 30.04.2025. 

In response, the Tehsildar, Jaipur, vide letter No. 1892 dated 30.04.2025, 

informed the Settlement Officer, Jaipur, that the received superimposed 

map does not match the DILRMP map. Under such circumstances, the map 
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cannot be approved, and the demarcation process for the concerned Khasra 

No. 252 cannot be carried out. 
► In contin~ation of the above, Letters no. 15935476 dated 08-05-2025 and 

11136_717 dated 17-06-2025 have been sent by the Office of the Deputy 

Conservator of Forests, Jaipur, to the District Collector, Jaipur, r~questing 

a re-survey and submission of the report. However, action on this matter is 

still awaited. 
► Copies of all correspondence and survey reports are attached as Annex-II. 

(V. Ketlmar, IFS) 
Deputy Conservator of 

Forests, Jaipur 

(Vijaypal Singh) 
Deputy Conservator of I:' orests 

(Wildlife) Zoo, Jaipur 

(Vivek Goel) 
· Regional Officer 

R.O., RSPCB, Jaipur (S) 



 

                Annexure-I 

Photographs taken during visit 
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■-lil Designation fficer 
1° · ·,, Date: 2025. .37 1ST Iii ... . Reason: Ap 

RaJKaJ Ref No.: 15077365 
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RajKaJ Ref No.: 15136717 
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r.i Kumar \1.1 
,l!J Designation : 

· Forest m I Date: 2025.05.08 
·- Reason: Approved 

lid 
Ketan 
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ReJ KaJ Roi No.: 15935'67 

SignatL~., 
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Date: 2025.06.1 
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